OFFICE OF THE ZONAL JT. DIRECTOR GENERAL OF FOREIGN TRADE

(CLA), A-WING, INDRAPRASTHA BHAWAN, I.P. ESTATE, NEW DELHI.

FILE NO.MISC/Trade Notice/AM-07/CLA


Dt. 29th June, 2006

TRADE NOTICE – 2 / AM-07

EPCG – Charter’s Engineer’s Certificate


It is brought to the notice of the trade that while submitting application for grant of Import Licences under EPCG Scheme, where more than one import item is applied for, a single Chartered Engineer’s Certificate incorporating all the items to be imported shall be submitted.


Similarly, at the time of submission of documents for issuance of EODC/Redemption, a single Chartered Engineer’s Certificate showing installation  of all the items should be submitted for each Licence.


This trade notice is issued for trade facilitation and reducing transaction cost.








(D.K. SINGH)

ZONAL JT. DIRECTOR GENERAL OF FOREIGN TRADE

To

All Concerned

All Regional LA

